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= | ORDER

JUSTICE V. C. GUPTA, JM:

Compliance report has been brought on record, which jhas been

seen by the Ie;‘arned counsel for the applicant. He is. satisfiecf-- with the

compliance report, as the medical examination has already been

‘conducted and the applicant’s empanelment is under consideraiiion.

Recording the above facts CPC is dropped. Notices, if iséued stand

 discharged. |
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